0.A. No. 872 of 1996,

Present : HON'BLE MR, JUSTICE A.K. CHATTERIEE, VICE CHA IRMAN
. HON'SBLE MR, m.s. MUKHERJEE, ADMINISTRATIVE MEMBER,

Dr, DEBAPRASAD CHATTOPADHYAY
Vs, g

INOIAN COUNCIL OF NEDICAL RESEARCH (ICMR)

For Applicant : mr, s, Gupta, Counsal,
!

For Respondents : M, M.M, Mullick, Counsel,

Feard on: 20,8,96.

Date of Order : 29,8.1996,
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Heard the learnad Counssl for both the partisg,

We are satisfisd that the matter doss not relateéd to
the jurisdiction of this Tribunal,

Accordingly, the mettar is dismissed, However, the
. o ' applicani may apprOGQh the appropriate foru"‘ if he so lik@sé {
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No ordar is passadAas regards costs,
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